"FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankrupley Board of india
(Insgivency Resolution Process for Corporate Persons) Regulelions, 2018)
FOR THE ATTENTION OF THE CREDITORS OF
M/S RAKSHA MULTISPECIALITY HOSPITAL P LTD |

RELEVANT PARTICULARS

1 fiome of coporzie deblor Raicha Mufspecslly Hospial Prvale Limited

2 | Dz of incorporation of corporate debior 245 May 2012

3 | Authority under which comoraie deltr is Regisirar of Companies, Kamdai

mcomoiad/ regstEed :

& Corporate ety No. ] Linvied Lizoiy USC00MER0125 70231421
dersificaion No. of compose debior

5 {Address of the registered office and princigal D11/5, Asmea Jyali Big, 15t Fooe, Mear Atharva Coliege,
office (i amy} of corporaie debiog | . | Marve Cheriop Naka Junction, ialad (Wes),

féhambai — 400095, Maherashia, Indiz

© |insoivency commencement date in reSpect of | Dtz of order 18t November 2019

comporale Geblor ] Receiot of onder: 4t December 2019
7 |Essmated date of closure of msolvency From dze of orer; 166 May 2020
. {resolution process From date of receipt of order: 1st June 2020
8 {iame and regisration number o te Jandish Kumar Govnca Pita

insolvency professional 2ciing 25 intrim Reg. No: BEUIPA-D01PPO122572018-19/1 1912
resolution professional :

$ |Address and e-mad of e interim resoiution | 701, Odyssey One, Hranandani Garders,
professional, 2s regsired with the Boand Povral, Mumbes — 400076.

E-mail: podshiumanpilakegmed.com
10| Address and e-mal 1o be vsed for 701, Uoyssey One, Hianandani Gardens, Powal,
comespondence with the interm resoldion Flambai - 400076.
11{Last date for submission of cims 18t December 2019

12 Classes of creditors, f any, under clause (b) of | A
sub-section (64) of section 21, ascertained by
B imerin resolidion peofessionsl

13} Rames of Insoivency Professionsls ideriied o] NA
act as Authorized Representative of crediors in
a ciass {Three names for each class)

14{(1) Relevant Forms are avaliable at WeD-mic ip.Farvewibbi.oovinyhome downloads
(2} Deials of aichorized mpresentaives 2. |MA
Fvadiabie at

Wotice is hereby given that the National Company Law Tribunal, Mumnbai Bench has osdered the
commencement of 2 Comporzte Insclvency Resolution Process of Raksha Mullispeciafity
Hospital Privale Limited on 18th November, 2019 {copy of order communicaied o the
undersigned on4th December 2019),

The creditors of Raksha Multispeciality Hospital Private Limited, are hereby calied upon 1o
submit their claims with proof on or before 18th December 2019 o the Interim Reso
Professional 2t the address mentipned against entry No. 10.

The financial credifors shall submit their claims with proof by electronic means only,
All gther creditors may submit the claims with proof in person, by postor by elecironicm
Subsmission of faise or misleading proofs of cizim shall atbact penafiiss.

Jagdish Kumar Govindz Pl |
Place: Mumbai Interim Resolution Professional
Date:5th December 2019 Registration no: IBBYiPA-001,1P-P01226/2018-19/1 1912




